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7882 7882/20
1(a)

M/s R.K.Transport and
Construction Ltd, Shri Sachin
Agrawal, Prop., 65-A, Transport
Nagar, Dist. Korba, CG - 486889,
Email - jiyoji23[at]gmail[dot]com,
civil[at]rktcgroup[dot]com, Mobile
- 07759246613

Prior Environment
Clearance for Sand
Quarry in an area of
4.95 ha. (130530
cum per annum)
(Khasra No. 01),
Village - Thatara,
Tehsil - Chitrangi,
Dist. Singrauli (MP)
[176210]

03-
10-
20

3547-
48/SEIAA/20
dated 03-10-
20

Sent to SEAC. EC recommended in 465 SEAC
meeting dated 07-11-20. EC granted in 645 SEIAA
meeting dated 27-11-20.  EC issued vide letter no.
5059- 60/SEIAA/20 dated 07-12-20.Case sent to
SEIAA for onward action in 505 SEAC meeting
dated 24-07-21.  It is decided to write a letter to
obtain actual status & the location of mine site with
all coordinates duly certified by the Field Director,
Sanjay Tiger Reserve to ascertain whether, the
mine site comes under Notified Eco-Sensitive Zone
of Son-Ghariyal WLS or not in 682 SEIAA meeting
dated 26-08-21.  Letter no. 1879-80/SEIAA/21 dated
14- 09-21 to Field Director, Sanjay Tiger Reserve - to
provide factual status & the location of mine site with all
coordinates to ascertain whether the mine site comes
under Notified Eco-sensitive zone of Son- Ghariyal or
not as earliest.

Compliance
report for the
period of June
21, Dec. 21
received by
email on 05-
01-22.
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TimeLine Details

Proposal received date at each stage of flow.

Submitted
by

Proponent

Query for
Shortcoming(if

any) by
SEIAA

Resubmission
of Proposal

by Proponent

Accepted
by SEIAA

and
forwarded
to SEAC

Query for
Shortcoming(if
any) by SEAC

Resubmission
of Proposal

by Proponent

Accepted
by SEAC

Forwarded
to SEIAA

for EC

EC Letter
Uploaded

On/EC
Granted

29/09/2020 N/A N/A 03/10/2020 N/A N/A 29/10/2020 19/11/2020 07/12/2020

Proposal No.* : SIA/MP/MIN/176210/2020

Project Name* : Thatara

Project Sector* : Non-Coal Mining

Date of submission* : 29 Sep 2020
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RP

Plot 6$A' Transport Nagar,Ko.ta (C.G') - 495677
T€f,: +gl Tl&t ZE213B Fax : +91 7159 2ffi13
H. t\b.-l{tc rO. S€cbr - Z Bcdde Madan Complex' Shankar Nagar.

Rdp|Jr (C.G) 49!IXl7, Tel.: +91 T114t57577

212. l8i FI@r, Oldda. Ph83o - 3, D€lhl 11(x20 Tel.: +91 1141'l:16:xP

CtN't 452o3CT2(rc3PLCO156O9 I w6b - wuw.rl@mup.com I E-mail 'dvil@rldbgro(p-qn

The Secretary, D

state Environment rmpact Assessment Authority
E-5, Paryavaran parisar, Bhopal (M.p.)

subject : submission of form-l and pre-feasibility report for
Environment clearance in B-2 category for 4.gs Ha area
Thatara sand Mining (130530 cubic meter per year) at
village-Thatara, Tehsil- chitrangi, Dist- singrauli (M.p.).

Dear Sir,

Kindly find enclosed the application in Form-1, Feasibility report towards the
4'95 ha, Thatara Sand Mining Quarry, (130530 cubic meter per year) at Village
Thatara, Tehsil - chitrangi, Dist- singrauli, (M,p,) for your kind consideration.

Lookihg for your kind and needful cooperation.

Thanking you,

llv,
M/s R.K. Transport&
Construction LTD.

R.k. Transport & Constructions Limited
Reglstared Office :

Coryoraie Officoo :

Scanned with CamScanner
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1 

 

APPENDIX I 

(See paragraph – 6) 

FORM 1 

(I) Basic Information 

Sr. No. Item Details 

1. Name of the Project Thatara  Sand deposit project 

2. Sr. No. in the Schedule 1-A 

3. Proposed capacity/ area/ length/ 

tonnage to be handles/ command 

area/ lease area/ number of wells to 

be drilled 

Capacity- 130530 m3 

 Area-4.95 ha  

4. New/Expansion/Modernization New  

5. Existing Capacity/ Area NA   

6 Category of project A or B Category “B-1” 

7. Does it attract the general 

condition? If Yes please specify 

Not applicable 

8 Does it attract the specific 

condition? If Yes please specify 

Not applicable 

9. Location 

Plot/survey/khsara no 

 

Village 

Tehsil 

District 

State 

Thatara 

Khasra no- 01 

 

Thatara 

Chitrangi 

Singrauli 

M.P. 

 

 

 

10. Nearest railway station/ airport 

along with distance in km 

Phaphrakund railway station- 24.00km , 

Sidhi Airstrip – 102.00 km 

11 Nearest Town 

City 

District Headquarter 

Chitrangi – 28.50km 

Singrauli- 45.00 km 

Singrauli- 45.00 km 

12 Village Panchayat/ Zila 

Parisad/ Municipal Corporation/ 

local Body 

Village panchayat- Thatara 
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13 Name of the Applicant M/S R.K. Transport & Construction Ltd.    

14 Registered add 65A, Transport Nagar Korba, 

Chhattisgarh 

15 Add for correspondence 

Name 

Designation (Owner/partner/CEO) 

 

Address 

Pin Code 

Phone no. 

Fax No 

Email 

 

Shri Sachin Agarwal. 

partner 

 

65A, Transport nagar Korba, disst.- 

Korba (Chhattishgarh) 

  

16 Details of alternative site examined, 

if any, Location of these sites should 

be shown on a Toposheet 

Mineral deposit has been identified by 

certifying agency; hence alternative 

site is not applicable. 

17 Interlinked Project NA 

18 Whether separate application of 

interlinked project has been 

submitted 

NA 

19 If Yes date of submission NA 

20 If no reason NA 

21 Whether the proposal involves 

approval/clearance under, if yes 

details of the same  

a. The forest conservation act 1980 

b. The wildlife protection act 1972 

c. The CRZ notification 1991 

NA 

 

 

 

22 Whether there is any Govt. 

order/Policy relevant/relating to the 

site 

Lease area granted by M.P. Govt.  

23 Forest land involved No 

24 Whether there is any litigation 

pending against the project and/or 

land in which the project is propose 

to be set up 

a. Name of court 

No 
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b. Case No 

c. Order/direction of the court, if 

any and its relevance with the 

proposed project 

 

(II) Activity 

1. Construction, operation or decommissioning of the Project involving 

actions, which will cause physical changes in the locality (topography, 

land use, changes in water bodies, etc.) 

S. 

No. 

Information/Checklist 

confirmation  

Yes/

No 

Details thereof (with approximate 

quantities /rates, wherever possible) with 

source of information data 

1.1 Permanent or temporary 

change in land use, land 

cover or topography 

including increase in    

intensity of land use (with 

respect to local  land use 

plan)  

Yes Topographically the applied area is Son River 

bed area and its topography is subject to 

change with flood level and excavation 

done in general the area has highest level of 

181m while lowest one is of 179m thus 

average 2m is the general elevation 

difference. 

1.2 Clearance of existing land, 

vegetation and buildings? 

Yes Lease has been granted by the MPSMC 

Ltd. Through e-auction and sand is a minor 

mineral hence mining plan has been 

approved by Collector, Singrauli 

1.3 Creation of new land uses? Yes As sand mining is proposed in River bed 

and land use will be retained by the flow 

of water in natural course. 

1.4 Pre-construction 

investigations e.g. bore 

houses, soil testing? 

No  

1.5 Construction works? No  

1.6 Demolition works? No  

1.7 Temporary sites used for 

construction works or 

housing of construction 

workers? 

No  

1.8 Above ground buildings, 

structures or earthworks 

including linear structures, 

cut and fill or excavations 

No  

1.9 Underground works 

including mining or 

tunneling? 

No Mining will be carried out by opencast 

semi- mechanized  method. 
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1.10 Reclamation works? NO Reclamation and Rehabilitation is not 

required. 

1.11 Dredging? No   

1.12 Offshore structures? No  

1.13 Production and 

manufacturing processes? 

Yes  Sand has been excavated by opencast & 

semi mechanized method.  

1.14 Facilities for storage of goods 

or materials? 

No Mining and dispatching on concurrent 

basis. 

1.15 Facilities for treatment or 

disposal of solid waste or liquid 

effluents? 

Yes Mining is proposed to carry out by open 

cast Semi Mechanaized method. No 

blasting is required for the sand mining. 

Pebbles will be generated with the mining 

of sand which is saleable item. The 

manner of disposal of waste will be 

manual. No dumping is required for sand 

and pebbles.  

Approx. 400 cum per day of Pebbles are 

expected to be generated along with the 

mining of sand. After completion of 

mining, total excavated land will be 

about 4.00Ha. 

1.16 Facilities for long term 

housing of operational 

workers? 

No  

1.17 New road, rail or sea traffic 

during construction or 

operation? 

No  

1.18 New road, rail, air 

waterborne or other 

transport infrastructure 

including new or altered 

routes and stations, ports, 

airports etc? 

No  

1.19 Closure or diversion of 

existing transport routes or 

infrastructure leading to 

changes in traffic 

movements? 

No  

1.20 New or diverted transmission 

lines or pipelines? 

No  

1.21 Impoundment, damming, 

culverting, realignment or 

other changes to the 

No  
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hydrology   of watercourses 

or aquifers? 

1.22 Stream crossings? No Sand mining will be carried on River Bed 

1.23 Abstraction or transfers of 

water form ground or surface 

waters? 

No Sand Mining will be done by 0.5 m above 

from the water level of River. 

1.24 Changes in water bodies or 

the land surface affecting 

drainage or run-off? 

No  

1.25 Transport of personnel or 

materials for construction, 

operation or 

decommissioning? 

No  

1.26 Long-term dismantling or 

decommissioning or 

restoration works? 

Yes No reclamation is required for sand 

mining. 

1.27 Ongoing activity during 

decommissioning which 

could have an impact on 

the environment? 

No  

1.28 Influx of people to an area in 

either temporarily or 

permanently? 

No Local labour will be employed on 

temporary basis for mining operation 

1.29 Introduction of alien species? No  

1.30 Loss of native species or 

genetic diversity? 

No  

1.31 Any other actions? No  

 

2.  Use of Natural resources for construction or operation of the Project (such 

as land, water, materials or energy, especially any resources which are 

non-renewable or in short supply): 

S. 

No. 

Information/checklist 

confirmation  

Yes

/No 

Details thereof (with approximate 

quantities /rates, wherever possible) with 

source of information data 

2.1 Land especially undeveloped or 

agricultural land (ha) 

Yes Total lease area is 4.95 ha, which is a  

river bed & acquired through e-auction. 

No agriculture activity has been carried 

out in the lease area.  

2.2 Water (expected source & 

competing users) unit: KLD 

Yes No water is required for the mining 

process.  

2.3 Minerals (MT) NO  

2.4  Construction material – stone, 

aggregates, sand / soil 

No  
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(expected source – MT) 

2.5 Forests and timber (source – MT) No  

2.6 Energy including electricity and 

fuels (source, competing users) 

Unit: fuel (MT), energy (MW) 

Yes Tractor trolley will be used for 

transportation of sand. The trolley & 

trucks belong to the 

contractor/purchaser. The approximate 

quantity of the fuel to be used per day 

600 Lit/Day. 

2.7 Any other natural resources (use 

appropriate standard units) 

No  

 

3.  Use, storage, transport, handling or production of substances or materials, 

which could be harmful to human health or the environment or raise 

concerns about   actual or perceived risks to human health. 

S. 

No. 

Information/Checklist 

confirmation 

 

Yes/No 

Details thereof (with approximate, 

quantities/rates, wherever possible) 

with source of information data 

3.1 Use of substances or materials, 

which are hazardous (as per 

MSIHC rules) to human health or 

the environment (flora, fauna, 

and  water supplies) 

No  

3.2 Changes in occurrence of 

disease or affect disease vectors 

(e.g. insect or water borne 

diseases) 

No  

3.3 Affect the welfare of people e.g. 

by changing living conditions? 

Yes  Employment will be provided during 

the course of mining.  

3.4 Vulnerable groups of people 

who could be affected by the 

project e.g. hospital patients, 

children, the elderly etc., 

No  

3.5 Any other causes No  

 

4. Production of solid wastes during construction or operation or    

decommissioning (MT/month) 

S. 

No. 

Information/Checklist 

confirmation 

Yes/

No 

Details thereof (with approximate 

quantities/rates, wherever possible) with 

source of information data 

4.1 Spoil, overburden or mine wastes Yes Consider the rate of Production only 

130530 cum per year. Pebbles are 
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expected to be generated along with 

the mining of sand. The pebble has 

been sold out to the respective 

purchaser. 

4.2 Municipal waste (domestic and 

or commercial wastes) 

No  

4.3 Hazardous wastes (as per 

Hazardous Waste Management 

Rules) 

No   

4.4 Other industrial process wastes No  

4.5 Surplus product No  

4.6 Sewage sludge or other sludge 

from effluent treatment 

No  

4.7 Construction or demolition 

wastes 

No  

4.8 Redundant machinery or 

equipment 

No  

4.9 Contaminated soils or other 

materials 

No  

4.1

0 

Agricultural wastes No  

4.1

1 

Other solid wastes No  

 

5. Release of pollutants or any hazardous, toxic or noxious substances to air 

(Kg/hr) 

 

S. 

No. 

 

Information/Checklist 

confirmation 

 

Yes

/No 

Details thereof (with approximate 

quantities/rates, wherever possible) 

with source of information data 

5.1 Emissions from combustion of fossil 

fuels from stationary or mobile 

sources 

Yes Tractor trolley & trucks will be used for 

transportation of sand. The trolley & 

trucks belong to the 

contractor/purchaser. The 

approximate quantity of the fuel to be 

used per day 400 Lit/Day. 

5.2 Emissions from production 

processes 

Yes No. 

5.3 Emissions from materials handling 

including  storage or transport 

yes Fugitive emission during transport of 

sand is expected, which is localized in 

nature. 

5.4 Emissions from construction 

activities including plant and 

No  
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equipment 

5.5 Dust or odours from handling of 

materials including construction 

materials, sewage and waste 

No No construction or sewage waste is 

expected from the mining process 

5.6 Emissions from incineration of 

waste 

No  

5.7 Emissions from burning of waste in 

open air (e.g. slash materials, 

construction debris) 

No  

5.8 Emissions from any other sources No  

 

6.0 Generation of Noise and Vibration, and Emissions of Light and Heat: 

 

S. 

No. 

 

Information/Checklist 

confirmation 

 

Yes

/No 

Details thereof (with approximate 

quantities/rates, wherever possible) 

with source of information data with 

source of information data 

6.1 From operation of equipment e.g. 

engines, ventilation plant, 

crushers 

 

 

No Sand will be lifted and loaded 

manually, no equipments is required 

for the sand mining. 

6.2   From industrial or similar 

processes 

No  

6.3   From construction or demolition No  

6.4  From blasting or piling 

 

NO   

6.5  From construction or operational 

traffic 

No  

6.6 From lighting or cooling systems No  

6.7  From any other sources No  

 

7. Risks of contamination of land or water from releases of pollutants into 

the ground or into sewers, surface waters, groundwater, coastal waters 

or the sea: 

S. 

No. 

Information/Checklist 

confirmation 

Yes/

No 

Details thereof (with approximate 

quantities/rates, wherever possible) 

with source of information data 

7.1  From handling, storage, use or 

spillage of hazardous materials 

No  
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7.2  From discharge of sewage or 

other effluents to water or the 

land (expected mode and place 

of  discharge) 

No   

 

7.3  By deposition of pollutants 

emitted to air into the land or into 

water 

No  

7.4  From any other sources No  

7.5  Is there a risk of long term build 

up of pollutants in the 

environment from these      

sources? 

No  

 

8. Risk of accidents during construction or operation of the Project, 

which could affect human health or the environment 

S. 

No. 

Information/Checklist confirmation Yes/

No 

Details thereof (with approximate 

quantities/rates, wherever possible) 

with source of information data 

8.1 From explosions, spillages, fires etc 

from storage, handling, use or 

production of hazardous 

substances 

No  

8.2 From any other causes No   

8.3 Could the project be affected by 

natural disasters causing 

environmental damage (e.g. 

floods, earthquakes, landslides, 

cloudburst etc)? 

No   

 

 

 

 

 

 

9. Factors which should be considered (such as consequential 

development) which could lead to environmental effects or the 

potential for cumulative impacts   with    other existing or planned 

activities in the locality 

 

S. 

No. 

 

Information/Checklist confirmation 

 

Yes/

No 

Details thereof (with approximate 

quantities/rates, wherever possible) 

with source of information data  

9.1 Lead to development of No  
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supporting,  

utilities, ancillary development or 

development stimulated by the 

project which could have impact 

on the environment e.g.: 

• Supporting infrastructure (roads, 

power   supply, waste or waste 

water treatment, etc.) 

•      housing development 

•      extractive industries 

•      supply industries 

•      other 

9.2 Lead to after-use of the site, which 

could havean impact on the 

environment 

No  

9.3 Set a precedent for later 

developments 

No  

9.4 Have cumulative effects due to 

proximity to other existing or 

planned projects with similar    

effects 

No  

 

(III) Environmental Sensitivity 

S. 

No. 

Areas Nam

e/ 

Ident

ity 

Aerial distance (within 15 km.) 

Proposed project location boundary 

1 Areas protected under 

international conventions, national 

or local legislation for their 

ecological, landscape, cultural or 

other related value 

YES Son RF – 5.50 km – S 

Kaimur RF – 14.50 km – W 

2 Areas which are important or 

sensitive for ecological reasons - 

Wetlands, watercourses or other 

water bodies, coastal zone, 

biospheres, mountains, forests 

YES  Son River – 0.00km  

Belan Nadi – 12.25km – N 

Local nala – 1.25 km - E 

 

3 Areas used by protected, 

important or sensitive   species of 

flora or fauna for breeding, nesting, 

foraging, resting, over wintering, 

migration 

No  
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4 Inland, coastal, marine or 

underground waters 

No  

5 State, National boundaries Yes UP Border – 0.02km - W 

 

6 Routes or facilities used by the 

public for access to recreation or 

other tourist, pilgrim areas 

Yes SH-5  -25.00 km-E 

7 Defence installations No  

8 Densely populated or built-up area YES Singrauli 

9 Areas occupied by sensitive man-

made land uses    (hospitals, 

schools, places of worship, 

community facilities 

YES Govt. Higher Secondary School – 

29.50km - WSW 

10 Areas containing important, high 

quality or scarce resources 

(Ground water resources, surface 

resources, forestry, agriculture, 

fisheries, tourism, minerals) 

NO  

11 Areas already subjected to 

pollution or      environmental 

damage. (Those where existing 

legal environmental standards are 

exceeded) 

No  

12 Areas susceptible to natural hazard 

which could      cause the project 

to present environmental problems 

(earthquakes, subsidence, 

landslides, erosion, flooding or 

extreme or adverse climatic 

conditions) 

No  

 

 

 

 

   

(IV) PROPOSED TERMS OF REFERENCE 

 Purpose and Brief of the project 

 Description of environment setting around 10 km of project site.  

 Study of proposed pollution control equipment, fugitive dust emissions, 

solid waste disposal, noise pollution and environmental effect of mining 

operations. Study of preventive and control measures proposed for 

safety of workers 

 Study of short term and long term impacts on sensitive targets such as 

endangered species of wildlife, plants and economically important 

crop, the historically important site, population of elderly / infants.  
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 To prepare a detailed Management Plan for implementation of 

mitigative measures.  To suggest preventive and mitigative measures to 

minimize adverse impacts and to maximize beneficial impacts.  

Suggest measures and recommendations for pollution control and its 

monitoring equipment/ system and organizational set up for 

maintenance of pollution control equipment. 

 

I hereby given undertaking that the data and information given in the 

application and enclosures are true to best of my knowledge and behalf and I 

am aware that if any part of data and information submitted is found to be 

false or misleading at any stage the project will be rejected and clearance 

given, if any to the project will be revoked at our risk and cost. 

 

Date          Signature of applicant with name & Full address 

                

   (Project Proponent/ Authorized Signatory) 

                                               M/S R.K. Transport & Construction  

                                               District; Korba 
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Form-2

APPLICATION FOR PRIOR ENVIRONMENTAL CLEARANCE

S. No. Item Details

1.

Whether it is a violation case and application is being submitted
under Notification No. S.O.804(E) dated 14.03.2017 ? No

Details of Project:
(a)Name of the project(s) Thatara
(b)Name of the Company / Organisation M/S R.K.TRANSPORT & CONSTRUCTION LTD.
(c)Registered Address 65A, Transport Nagar Korba ,District - Korba (CG),,Singrouli,Madhya Pradesh-495677
(d)Legal Status of the Company Private

2.

Address for the correspondence:
(a)Name of the Applicant Sachin Agrawal
(b)Designation (Owner/ Partner/ CEO) Owner
(c)Address 65A, Transport Nagar Korba ,District - Korba (CG),Korba,Chhattisgarh-495677
(d)Pin code 495677
(e)E-mail jiyoji23@gmail.com
(f)Telephone No. 7759-227901
(g)Fax No.
(h)Copy of documents in support of the competence/authority
of the person making this application to make application on
behalf of the User Agency .

Annexure-Uploaded Copy of documents in support of the competence/authority

3.

Category of the Project/Activity as per Schedule of EIA Notification,2006:
(a)Major Project/Activity 1(a) Mining of minerals
(b)Minor Project/Activity 2(b) Mineral beneficiation
(c)Category B2
(d)Proposal Number SIA/MP/MIN/176210/2020
(e)Master Proposal Number(Single Window) SW/176209/2020
(f)EAC concerned (for category A Projects only) Non-Coal Mining
(g)Project Type Fresh EC

4. Location of the Project:
(a)Plot/Survey/Khasra No. 01
(b)Pincode 486886
(c)Bounded Latitudes (North)
From
Degree 24.5972
Minutes
Second
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From
Degree 24.5997
Minutes
Second
(d)Bounded Longitudes (East)
From
Degree 82.7955
Minutes
Second
From
Degree 82.7977
Minutes
Second
(e)Survey of India Topo Sheet No. 63 L
(f)Uploaded Topo Sheet File Copy of Topo Sheet File
(g)Maximum Elevation Above Means Sea Level(AMSL) 181
(h)Uploaded (kml) File Copy of Kml File      
(i)Distance of Nearest HFL from the project boundary within the
study area 0.25

(j)Seismic Zone 3

5.
(a)Number of States in which Project will be Executed 1
(b)Main State of the project Madhya Pradesh

Details of State(s) of the project

S. No. State Name District Name Tehsil Name Village Name

(1.) Madhya Pradesh Singrouli Chitrangi Thatara

6. Details of Terms of Reference (ToR):

7.

Details of Public Consultation:
(a)Whether the Project Exempted from Public Hearing? No
(b)Whether details of Public Hearing available? No
(c)Reason Public is hearing is not required in this project.
(d)Supporting Document Copy of Supporting Document

8. Details of Project Configuration/Product:

     8.1.       Project Configuration

S. No. Plant/Equipment/Facility Configuration Remarks
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(1.) Sand Mine Opencast Mine 4.95 ha

     8.2.       Product

S. No. Product/Activity
(Capacity/Area) Quantity Unit Other Unit Mode of Transport /

Transmission of Product

Other Mode of
Transport /

Transmission of
Product

(1.) Sand 130530 Others cubic meter per year Road

9.
In case of Expansion / Modernisation / One Time Capacity Expansion (only for Coal Mining) / Expansion under Clause 7(ii) /
Modernisation under Clause 7(ii) / Change of Product Mix under Clause 7(ii):

Details Not Applicable

9.1.

Details of Consent to Operate
(i)Whether Consent to operate obtained ? NA
(ii)Copies of all Consent to operate obtained since inception NA
(iii)Date of Issue N/A
(iv)Valid Upto N/A
(v)File No. NA
(vi)Application No. NA
(vii)Copy of Consent to operate valid as on date NA

10.

Project Cost:
(a)Total Cost of the Project at current price level (in crores) 0.60
(b) Funds Allocated for Environment Management (Capital) (in
crores) 0.25

(c) Funds Allocated Towards ESC (Entrepreneur Social
Responsibility) (in crores) 0.20

(d) Funds Allocated for Environment Management Plan (EMP)
(Recurring per Annum) (in crores) 0.25

(e) Funds Allocated for Environment Management Capital(%) 41.67

11. Whether project attracts the General Condition specified
in the Schedule of EIA Notification ? No

12. Whether project attract the Specific Condition specified
in the Schedule of EIA Notification ? No

13.

Raw Material / Fuel Requirement:
(a)Proposed quantity of raw material/fuel 0.00
(b)Existing quantity of raw material/fuel N/A
(c)Total quantity of raw material/fuel 0
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    13.1.        Raw Material / Fuel Profile

S. No.
Raw

Material /
Fuel

Quantity Unit Other Unit

Source
(incase of
Import.
please
specify
country

and Name
of the

port from
which
Raw

Material /
Fuel is

received )

Mode of
Transport

Other Mode
of

Transport

Distance of
Source
from

Project Site
(in

Kilometres)
(In case of

import,
distance
from the
port from
which the

raw
material /

fuel is
received)

Type of
Linkage

Other Type
of Linkage

Uploaded
Copy of
Linkage

(1.) 0 0.00 Tons per
Annum

Open
Market Road 0.00 Open Market Copy of

Linkage

14.
Baseline Data :
(a)Period of Base Line Data Collection FROM 01 Jul 2020 To 31 Aug 2020
(b)Season Pre-Monsoon

    14.1.     No. of ambient Air Quality (AAQ) Monitoring Locations : 0.00

S. No. Criteria Pollutants Other Criteria Pollutants Unit Maximum
Value

Minimum
Value

98 Percentile
Value

Prescribed
Standard

(1.) NOx Micro Gram per
Meter Cube 0.00 0.00 0.000 0.00

(2.) PM2.5 Micro Gram per
Meter Cube 0.00 0.00 0.00 0.00

(3.) SO2 Micro Gram per
Meter Cube 0.00 0.00 0.00 0.00

(4.) PM10 Micro Gram per
Meter Cube 0.00 0.00 0.00 100

    14.2.     No. of Ground Water Monitoring Locations : 0.00

S. No. Criteria
Pollutants

Other
Criteria

Pollutants
Heavy Metal Unit Other Unit Maximum

Value
Minimum

Value
Desirable

Limit

Maximum
Permissible

Limit

(1.) TSS mg/l 0.00 0.00 0.00 0.00
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(2.) Total Hardness mg/l 0.00 0.00 0.00 0.00

(3.) Fluoride mg/l 0.00 0.00 0.00 0.00

(4.) pH NA 0.00 0.000 0.00 0.00

(5.) TDS mg/l 0.00 0.00 0.00 0.00

(6.) Chlorides mg/l 0.00 0.00 0.00 0.00

(7.) Heavy Metals Iron mg/l 0.00 0.00 0.00 0.00

    14.3.     No. of Surface Water Monitoring Locations : 0.0

S. No. Criteria Pollutants Other Criteria Pollutants Unit Other Unit Maximum
Value

Minimum
Value

Classification
of inland

water body

(1.) pH mg/l 0.00 0.00 C

(2.) DO mg/l 0.00 0.00 C

(3.) BOD mg/l 0.00 0.00 C

(4.) COD mg/l 0.00 0.00 C

    14.4.     No. of Ambient Noise Monitoring Locations : 0.00

S. No. Parameter Unit Maximum Value Minimum Value Prescribed Standard

(1.) Leq(Night) A-weighted decibels(dB(A)) 0.00 0.00 0.00

(2.) Leq(Day) A-weighted decibels(dB(A)) 0.0 0.00 0.00

    14.5.     No. of Soil Sample Monitored Locations : 0.00

S. No. Parameter Unit Other Unit Maximum Value Minimum Value

(1.) N(Nitrogen) Kilogram per hectare 0.00 0.00

(2.) P(Phosphorus) Kilogram per hectare 0.00 0.00

(3.) K(Potassium) Kilogram per hectare 0.00 0.00

(4.) Electric Conductivity Millisiemens per Centimetre 0.00 0.00

(5.) pH Millisiemens per Centimetre 0.00 0.00

14.6.

Details of Ground Water Table:
(a)Range of Water Table Pre-Monsoon Season (Meters Below
Ground Level (m bgl)) From 31 To 35

(b)Range of Water Table Post-Monsoon Season (Meters Below
Ground Level (m bgl)) From 30 To 34

(c)Whether Ground Water Intersection will be there ? No
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     15.      Details of Water Requirement (During Operation)

S.
No. Source Source

Other
Required
Quantity

Distance
from

Source

Copy of
Permission

from
Competent
Authority

Mode of
Transport

Other
Mode of

Transport

Method of
Water

Withdrawal

Other
Method of

Water
Withdrawal

Letter
No.

Date of
Issue

Permitted
Quantity

(1.) Others
Tankers
and water
under pit

40 0.00 Not
Appliacble modeOthers tankers Others Pipeline NA 03 Sep

2020 40

15.1. (a)Whether Desalination is proposed No

    16.       Waste Water Management(During Operation)

S. No. Type/Source

Quantity of
Waste Water

Generated
(Kilolitre per

Day)

Treatment
Capacity

(Kilolitre per
Day)

Treatment
Method

Mode of
Disposal

Other Mode of
Disposal

Quantity of Treated
Water Used in

Recycling/Reuse
(Kilolitre per Day)

Quantity of
Discharged

Water (Kilolitre
per Day)

(1.) Domestic
Waste Water 4.00 3.6 Soak pit and

tank Others Soak pit 3.6 0.4

16.1.
(a)Total Waste Water Generation 4
(b)Total Discharged Water 0.4
(c)Total Reused Water 3.6

    17.       Solid Waste Generation/Management

S. No. Name of
Waste Item Other

Item

Quantity
per

Annum
Unit

Distance
from

Site(KM)

Mode of
Transport

Other Mode
of Transport

Mode of
Disposal

Other Mode of
Disposal

(1.) 0.00 Others NA 0.00 Tons 0.00 Road Others NA

18.

    18.1.     Air Quality Impact Prediction

S. No. Criteria
Pollutants

Other
Criteria

Pollutants
Unit Baseline

Concentration Distance GLC Incremental
Concentration Total GLC Prescribed

Standard

(1.) PM2.5 Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.0

(2.) SO2 Microgram per Meter Cube 0.00 0.00 0.00 0.00 00

(3.) NOx Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.00
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(4.) PM10 Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.00

    18.2.     Stack Details

S. No. Source Fuel Stack Height(m) Stack Diameter(m) Pollutants Other Pollutants Emission (GLS)

(1.) 00.00 0.00 0.00 0.00 PM10,SO2,NOx
,PM2.5 0.00

19.

Power Requirement:
(a)Quantity (Kilo Volt Amps (kVA)) 0.00
(b)Source MPESB
(c)Uploaded Copy of Agreement Not Applicable
(d)Standby Arrangement (Details of DG Sets) Not required
(e)Stack Height (in m) 0

20.

Land Ownership Pattern:
(a)Forest Land 0.00
(b)Private Land 0.00
(c)Government Land 4.95
(d)Revenue Land 0.00
(e)Other Land 0.0
    Total Land 4.95

21.

Present Land Use Breakup of the Study Area in Ha:
(a)Agriculture Area 2451
(b)Waste/Barren Land 124
(c)Grazing/ Community Land 547
(d)Surface Water Bodies 124
(e)Settlements 477
(f)Industrial 747
(g)Forest 445
(h)Mangroves 0.00
(i)Marine Area 0.00
(j)Others : NA 0.00
    Total 4915

    22.     Land Requirement for Various Activities

S. No. Description of Activity /
Facility / Plant / Others Others Land Requirement Remarks

(1.) Quarry Area 4.95 GOVT. LAND
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Total 4.95

23. Ecological and Environmental Sensitivity (Within 10 Km):- WLS-Wild Life Species; NPA-Notified Protected Area; ESAs-Eco Sensitive
Areas; ESZs-Eco Sensitive Zones :

    23.1.     Details of Ecological Sensitivity :

S. No. Details of Ecological
Sensitivity Name Distance from the Project (Km) Remarks

(1.) Critically Polluted Area 0.00 0.00 0.0

(2.) WLS 0.00 0.00 0.00

(3.) ESAs 0.00 0.00 0.00

(4.) Corridors 0.00 0.00 0.00

(5.) Wildlife Corridors 0.00 0.00 0.00

(6.) NPA 0.00 0.00 0.00

(7.) ESZs 0.00 0.00 0.00

    23.2.     Details of Environmental Sensitivity :

S. No. Details of Environmental
Sensitivity

Other Details of
Environmental Sensitivity Name Distance from the Project (Km) Remarks

(1.) Forest 0.00 0.00 0.00

(2.) Archaeological Sites Son 5.50 Reserve Forest

(3.) Defence Installations 0.00 0.00 NA

23.3.
(a)Whether Noc / Permission from the competent authority is
required? No

(b)Whether NBWL recommendation is required? No

24.
Forest Land:
Whether any Forest Land involved? No

25.
Tree Cutting:
(a)No. of Trees Cut for the Project (if Forest Land not Involved) 0.00
(b)Details of Tree Cutting and Planting of Trees Not Applicable

26.

Land Acquisition Status:
(a)Acquired Land(Ha) 4.95
(b)Land yet to be acquired(Ha) 0.00
(c)Status of Land acquisition if not acquired 0.00
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27.

Rehabilitation and Resettlement (R&R):
(a)No. of Villages 0.00
(b)No. of Households 0.00
(c)No. of PDFs (Project Displaced Families) 0.00
(d)No. of PAFs (Project Affected Families) 0.00
(e)Funds Allocated for R&R(in Rs) 0.00
(f)Status of R&R Completed

28.

Details of Presence of Schedule-I Species:
(a)Whether there is Presence of Schedule-I Species ? No
(b)Whether conservation plan for Schedule-I Species has been
prepared ? No

(c)Whether conservation plan for Schedule-I Species has been
approved by competent authority ? No

29.

Details of Presence of Water Bodies in Core Area:
(a)Whether there is Presence of Water Bodies in Core Area ? No
(b)Whether there is Diversion Required ? No
(c)Whether permission has been obtained from competent
authority ? No

30.
Details of Presence of Water Bodies in Buffer Area:
(a)Whether there is Presence of Water Bodies in Buffer Area ? No

31.

Manpower Requirement:
(a)Permanent Employment-During Construction 20
(b)Permanent Employment-During Operation 20
(c)Temporary Employment- During Construction 20
(d)Temporary Employment- During Operation 23
(e)No. of working days 200
(f)Total Manpower 83

32.

Green Belt in Ha:
(a)Total Area of Green Belt (in hectare) 0.50
(b)Percentage of Total Project Area 10.10
(c)No. of Plants to be Planted 1500
(d)Funds Allocated for Plantation 150400
(e)Uploaded Green Belt plan Copy of Green Belt Plan

    33.         Project Benefits

S. No. Type of Project Benefits Details of Project Benefits
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(1.) Social The mining project will create local employment to the villagers residing near by the
lease area and they will get direct and indirect employment of various types.

   34.   CRZ Specific Details : Not Applicable

   35.   Sector Specific Details For Non-Coal Mining

S. No. Item Details

     1.       No. of Mineral(s) to be Mined : 1

S. No. Mineral(s) to be Mined Major or Minor Mineral

(1.) Sand Minor

2. Mine Capacity in ROM (Run of Mine) 130530

3. Uploaded 500 meters Cluster Certificate from State Mines and
Geology in case of minor minerals Copy of 500 meters Cluster Certificate from State Mines and Geology

4.

Mining Plan:
(a)Approval Letter No. 4314/2020
(b)Date of Approval 03 Sep 2020
(c)Approved Letter Copy of Approved Letter
(d)Approved By State Mining and Geology Department State
(e)Approved Mining Lease Area 4.95
(f)Approved Capacity 130530

5.

Technical Details:
(a)Total Geological Reserves (Million Ton) 0.145530
(b)Mineable Reserves (Million Ton) 0.148500
(c)Extractable Reserves(Million Ton) 0.130530
(d)Percent(%) of Extraction 95
(e)Grade of Coal /Ore /Mineral 0.00
(f)Stripping Ratio 1 : 0.05
(g)Category of Gaseousness (Only for Coal Mining, Others may
Write NA) NA

(h)Average Gradient(Degree) 45
(i)Mining Method Opencast
(j)Life of Mine (Years) 3.00

6. Details of Beneficiations:
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(a)Whether it is proposed to install beneficiation plant/Coal
washery within the mining lease area No

(b)Whether it is proposed to install crusher within the mining
lease area No

7.
Details of Seams:
(a)Whether details of seam applicable No

8.

Details of Mining Lease:
(a)Mining Lease Area (in Hectare) 4.95
(b)Whether obtained Letter of Intent (LOI) from the state
government ? No

(i)Reason thereof lease already sanction
(c)Whether Lease Deed Executed ? No
(i)Reason thereof lease already sanction
(d)Whether Lease Deed Renewed ? No
(i)Reason thereof lease already sanction

9.

OB (Over Burden) Management:
(a) Details of External Dumps:
(i)No. of OB Dumps 0.00
(ii)Total Area (in Hectare) 0.00
(iii)Height (in meter) 0.00
(iv)Quantity (in Million Cubic meter) 0.00
(v)No. of year back fill up 0.00
(b) Details of Internal Dumps:
(i)No. of Internal Dumps 0.00
(ii)Total Area (in Hectare) 0.00
(iii)Height (in meter) 0.00
(iv)Quantity (in Million Cubic meter) 0.00

10.

Details of Topsoil Management:
(a)Quantity of Topsoil excavated during the entire life of the
mine (in Million Cubic metre) 0.00

(b)Quantity of Topsoil proposed for utilization for reclamation
during the entire life of the mine (in Million Cubic metre) 0.00

(c)Quantity of Topsoil proposed for utilization for other activities
during the entire life of the mine (in Million Cubic metre) 0.0

11.

Details of Final Mine Void:
(a)Area (in Hectare) 4.95
(b)Depth (in meter) 3
(c)Volume (in Million Cubic meter) 0.00
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12.
Details of Quarry:
(a)Final Void of 4.95 (hectare) at a Depth of 3 meter which is Proposed to be Converted into a Water Body.
(b)Total Quarry Area (ha) 4.95

13.

Details of Transportation:
(a)In Pit/Underground to Surface open cast
(b)Surface to Siding/Loading on site
(c)Transportation / Conveyor Details truck/dumper

     14.      Details of Land Usage (Pre-Mining)

S. No. LAND USE Other LAND USE WITHIN ML AREA (Hectare) OUTSIDE ML AREA
(Hectare) TOTAL (Hectare)

(1.) WASTE LAND 0.00 0.00 0

(2.) SURFACE WATER BODIES 0.00 0.00 0

(3.) SETTLEMENTS 0.00 0.00 0

(4.) FOREST LAND 0.00 0.00 0

(5.) AGRICULTURE LAND 0.00 0.00 0

(6.) GRAZING LAND 0.00 0.00 0

TOTAL 0 0 0

     15.      Details of Land Usage (Post-Mining)

S.
No. LAND USE Other LAND

USE
Plantation

(ha)
Water Body

(ha) Public Use (ha) Undisturbed (ha) Total

(1.) EXCAVATION/QUARRY 4.95 0.00 0.00 4.95

(2.) BUILT UP AREA
(COLONY/OFFICE) 0.00 0.00 0.00 0

(3.) GREEN BELT 0.00 0.00 0.00 0

(4.) TOP SOIL STORAGE 0.00 0.00 0.00 0

(5.) EXTERNAL OB DUMPS 0.00 0.00 0.00 0

(6.) INTERNAL OB DUMPS 0.00 0.00 0.00 0

(7.) VIRGIN AREA 0.00 0.00 0.00 0

(8.) ROADS 0.00 0.0 0.00 0

TOTAL 4.95 0 0 0 4.95

16. Details of Reclamation:
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Total Afforestation Plan shall be Implemented Covering of Mining.
This will Include:
(a)External OB Dump(in hectare) 0.00
(b)Internal Dump(in hectare) 0.00
(c)Quarry(in hectare) 4.95
(d)Safety Zone(in hectare) 0.0
(e)Final Void of 4.95 (hectare) at a Depth of 3 meter
    which is Proposed to be Converted into a Water Body.
(f)Density of Tree Plantation per ha (in no.) 0.005
(g)Others in ha (such as Excavation Area along ML Boundary,
along Roads and Infrastructure, Embankment Area and in
Township Located Outside the Lease etc)

0.00

(h)Total afforestation plant (in hectare) 0.50

17.
Status of progressive Mining Closure Plan:

Details Not Applicable

     18.      Details of Actual Coal/ ORE Production vis-a-vis Sanctioned Capacity since the Inception:

S. No. Financial
Year

Sanctioned Capacity
as per EC (MTPA)

Sanctioned Capacity
as per CTO

Sanctioned Capacity
as per approved

mining plan
Actual Production

Excess Production Beyond
the EC / CTO/ Mining Plan

Sanctioned Capacity
(MTPA)

(1.) 0.00 0.00 0.00 0.00 00.00 0.00

S. No. Item Details

36.

Details of Court Cases:
(a)Whether there is any Court Cases pending against the
project and/or land in which the project is proposed to be set
up ?

No

37.

Details of Direction Issued under Environment (Protection) Act / Air (Prevention & Control of Pollution)) Act / Water (Prevention &
Control of Pollution) Act:
(a)Whether any Direction issued under EPA Act/Air Act/Water
Act ? No

38. Details of EIA Consultant:
(a)Have you hired Consultant for preparing document? Yes
(i)Accreditation No. NABET/EIA/2023/RA0176
(ii)Name of the EIA Consultant Creative Enviro Services Bhopal
(iii)Address 42, doorsanchar Nagar, E8 extension,Bhopal
(iv)Mobile No. 9425009319
(v)Landline No. 0755424351
(vi)Email Id creative.bpl@gmail.com
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(vii)Category of Accreditation A
(viii)Sector of Accreditation Non-Coal Mining
(ix)Validity of Accreditation 22 Oct 2023
(x)Uploaded Certificate of Accreditation certified by QCI/NABET Copy of Certificate of Accreditation

39.

Documents to be Attached:
(a.I)Upload Copy of EIA/EMP(Text) Copy of EIA/EMP(Text)
(a.II)Upload Copy of EIA/EMP(Annexures) Report Copy of EIA/EMP(Annexures)
(a.III)Upload Copy of EIA/EMP(Maps/Plans/Figures only) Copy of EIA/EMP(Maps/Plans/Figures only)
(b)Uploaded Copy of Risk Assessment Report Copy of Risk Assessment
(c)Uploaded Copy of Feasibility Report/ Detailed Project
Report(DPR) /Detailed Engineering Report /Detailed Conceptual
Plan /Approved Mining Plan

Copy of Feasibility Report/ Detailed Project Report(DPR) /Detailed Engineering Report
/Detailed Conceptual Plan /Approved Mining Plan

(d)Uploaded Copy of Final Layout Plan Copy of Final Layout Plan
(e)Uploaded Cover Letter Copy of Cover Letter
(f)Uploaded Copy of documents in support of the
competence/authority of the person making this application to
make application on behalf of the User Agency

Copy of documents in support of the competence/authority of the person making this
application to make application on behalf of the User Agency

(g)Uploaded Copy of District Survey Report NA
(h)Uploaded Copy of Replenishment Study Report & Baseline
Survey Data NA

(i)Uploaded Additional File Copy of Additional File
(j)Uploaded Proposal Presentation (To be given in
EAC/SEIAA/SEAC meeting) NA

(k)Uploaded Updated Form1 NA

           Essential Details Sought

S. No. EDS Sought Date EDS Sought Letter

NO Record

           Addtional Details Sought

S. No. ADS Sought Date ADS Sought Letter

NO Record

Undertaking
I hereby give undertaking that the data and information given in the application and enclosures are true to be best of my knowledge and
belief. And I am aware that if any part of the data and information found to be false or misleading at any stage, the project will be rejected
and clearance given, if any to the project will be revoked at our risk and cost. In addition to above, I hereby give undertaking that no
activity/ construction/ expansion has since been taken up.

Name of Applicant Sachin Agrawal
Designation Owner
Name of Company (Applicant Name should not be given
here) M/S R.K.TRANSPORT & CONSTRUCTION LTD.
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Address 65A, Transport Nagar Korba ,District - Korba (CG)
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 म�य �देश क��यटूर�कृत भ-ूअ�भलेख

फाम� पी -II

भ�ूम का �यौरा हे�टेयर म� एवं कर� का �यौरा �पये पसै� म� खसरा  

�ाम: ठटरा ह�का : ठटरा रा.�न.म. : मौह�रया तहसील : �चतरंगी िजला : �सगंरौल� वष�: 2020-2021

�मांक

�े�फल
(और य�द

भ�ूम
खातो मे
सि�म�लत
न हो तो
उसका
वण�न)

क�जेदार का नाम, उसके �पता का या
प�त का नाम तथा �नवास �थान,

अ�धकार िजसके अ�तग�त भ�ूम धारण क�
गई हो और देय राज�व का लगान

�कसी
भ�ूम�वामी
या प�ेदार
का या
�कसी
मौ�सी

का�तकार
के उप

प�ेदार का
नाम, �पता
का नाम,
लगान या
प� टे क�
रकम ओर
उप-प�े पर
�दए गये
भाग का
�े�फल

खात ेक� भ�ूम

खात ेके बाहर
के �े�ो मे बोई
गई फसल का
नाम तथा
�े�फल

कै�फयत

�े�फल िजसमे वष� के दौरान म� फसल उगाई गई पड़ती का �े�फल

फसल का नाम �े�फल
दफुसल�
�े�फल

चाल ूवष� क�
पड़ती

2 से 5 वष�
तक क� पड़ती

अ�य पड़ती
अथा�त ् 5 वष�
से अ�धक

1 2 3 4 5 6 7 8 9 10 11 12

1 16.9400
सोन नद�
16.9400

(शासक�य)
स�पणू� भाग
शासक�य

म.�.शासन

नोट :- 
1. यह �प� केवल �ाथ� क� जानकार� के �लये है |
2. इसका उपयोग �कसी भी �यायालय म� सा� य के �प म� नह� �कया जा सकता है |
3. �डिजटल� साइंड कॉपी के �लए आई. ट�. स�टर से, लोक सेवा क� � से अथवा ऑनलाइन आवेदन कर� |
4. ��वि�टय� म� सधुार/संशोधन हेत ुसंबं�धत िजला/तहसील काया�लय म� संपक�  कर� |
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PRE FEASIBILITY REPORT 
 

1. Introduction  

1. Identification of project and project proponent 

The Sand Mining area is located in Son River Bed area at Village – Thatara , Tehsil – 

Chitrangi, District-Singrauli (M.P.). 4.95 Ha quarry lease area with production Capacity 

130530 cubic meter per year is being operated by the lessee M/s R. K. Transport & 

Construction Ltd., having register office at 65A, Transport Nagar,  Korba Dist. Korba 

(CG).  

2. Brief description & nature of the project 

The proposed mining activity will be carried out by the semi mechanized method will 

be adopted for extraction of ordinary sand. Keeping the productivity and safety in mid. 

Semi mechanized quarry operation shall be done by utilizing hand shovel, spade, crow 

bars, water tanker etc. will be required to deploy for mining works, dumpers will be 

required for loading and transportation purpose. 

3. Need for the project and its importance to the country and or region 

Sand has become a very important mineral for our society due to its many uses. It can 

be used for making concrete, filling roads, building sites, brick-making, making glass, 

sandpapers, reclamations, and etc. The role of sand is very vital with regards to the 

protection of the coastal environment. It acts as a buffer against strong tidal waves and 

storm surges by reducing their impacts as they reach the shoreline. Sand is also a 

habitat for crustacean species and other related marine organisms. Sand also plays an 

important role in our tourism industry as it is an integral part of our beach attractions. 

Each has its own requirements in respect of the quality of the sand. This sand is taken 

from what are essentially non-renewable resources. 

4. Demand –Supply gap 

Sand is easily available in country.    

5. Imports vs. Indigenous production 

No import has been proposed for the sand as state as well as country has enough 

reserve.  

6. Export possibility 
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No export will be proposed  

 

7. Employment generation (direct and indirect) due to the project 

During mining operation about 58-69 labours i.e. un-skilled will be required.  

Indirect employment - Driver, cleaner for loader & dumper, loading and unloading 

points where labours are required. 

2. Project description  

1. Types of project: Mining project of sand stone.   

2. Location of the Project 

District/State Tehsil Village Khasara no. Area in ha Ownership of land 
Singrauli (M.P.) Chitrangi Thatara 01 4.95 Govt. land 
 
3. Details of alternate site: Mining is a site specific project. And mineral deposit has been 

identified by certifying agency; hence alternative site is not applicable. 

4. Size or magnitude of operation: The total lease area is 4.95 ha area and total 

production is proposed 130530 cubic meter per year through opencast semi 

mechanized mining method.  

5. Project description with process details:  

All mining operations will be carried out by semi mechanized method of mining using 

hand tools such as spades, crowbar; chisel etc.  

Reclamation/Backfilling: - No reclamation will be proposed. 

6 Raw Material Requirement: No raw material is required for the mining of sand. 

7 Recycling and Reuse 

 No sub grades mineral will be generated. 

8 Water source: The water resource is available in the form of hand pump / dug well 

near the applied area. 

Electric System  

Usage of Power will not be required for any phase of mining. 

4 Solid waste management: As such no solid waste will be generated from excavation of 

sand.  

5 Site analysis 
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i. Connectivity: The lease area is located at NE direction of Chitrangi 35km away from 

area, and eastern direction 03km away from Lamsarai village. The accessibility of the 

area is by connected by well metaled road from Chitrangi to Thatara. 

ii. Land form, land use & land ownership: Land use of the area is Govt land.  

District/State Tehsil Village Khasra no. Area in ha Ownership of land 
Chitrangi (M.P.) Chitrangi Thatara 01 4.95 Govt. land 

iii. Topography :- 

Topographically the applied area is Son River bed area and its topography is subject to change 

with flood level and excavation done in general the area has highest level of 181m while lowest 

one is of 179m thus average 2m is the general elevation difference.  

iv. Existing land use pattern: Existing land use pattern of the mining lease area is Govt 

land.  

Details of Nearest environmental setting in the Study Area 

S. No. Particulars Details 

1 Latitude  24° 35'50.04"N to 24° 35'58.96"N 
2 Longitude 82°47'44.29"E to 82°47'52.47"E 
3 Height above mean sea 

level 
181-179m 

4 Nearest City  Singrauli about 45 km -SSW 
5 Nearest Railway Station Phaphrakund – 24km - SE 
6 Nearest Airport Sidhi Airstrip -102.00 km -WSW 
7 Nearest Highway SH- 5 -25.00 KM  - E 
8 Nearest Village  Newari – 2.00 km- SSE 
9 Hills/Valleys No 
10 Ecological Sensitive Zone  No national parks and sanctuary  
12 Historical Place  No 
13 Nearest River/ Nalla  Son RF – 5.50 km – S 

Kaimur RF – 14.50 km – W 
Son river – 0.00 km 
Belan Nadi -12.25 km – N 
Local nala – 1.25km - E 

14 Forest NO 
15 Other Industries within 

10km radius 
NO 

 

v. Existing infrastructure: No infrastructure was exist within lease area.  

vi. Social infrastructure available:  

Planning brief 

a. Planning concept: It is a mining project. 
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b. Population projection: The project is small in magnitude. No influx of population is 

expected as labour shall be deployed from the local villages.  

c. Land use planning (breakup along with green belt etc.) 

 Items Existing  At the end of lease period 
Total Mineable area 4.95 ha  
Ultimate depth of mining   Nil 3m 
Ultimate pit slope Nil Nil 
Area under dumps Nil Nil 
Area under pits Nil Nil 
Area to be reclaimed Nil  Nil 
Infrastructure & Road Nil Nil 
Mineral storage Nil Nil 
Plantation Nil 1500m along the river 

bed 
 

d. Assessment of infrastructure demand (physical and social) 

Mining Machineries like dumpers, will be required for the sand mining.  

e. Amenities/facilities: As such no facilities will be required.    

6 Proposed infrastructure 

a. Industrial area (processing area): The project is mining project.  

b. Residential area (non processing area): No residential area is proposed for the 

subject project. 

vii. Connectivity (traffic and transportation road/rail/metro/water ways etc):   

The lease area is located at NE direction of Chitrangi 35km away from area, and 

eastern direction 03km away from Lamsarai village. The accessibility of the area is 

by connected by well metaled road from Chitrangi to Thatara. 

c. Drinking water management (source & supply of water):  

Drinking water is available in dug well and tube-well in village  orgai , which is near 

the area. 

d. Sewerage system: No construction or sewage waste is expected from the mining 

process.  

e. Industrial waste management: No industrial waste will be generated.  

f. Solid waste management: As such no solid waste will be generated from 

excavation of sand mining. 
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g. Power requirement & supply/source: Usage of Power will not be required for any 

phase of sand mining. 

7 Rehabilitation and Resettlement (R & R) Plan:  No R&R plan is required as no 

displacement of people is proposed for the mining project. 

8 Project Schedule and Cost estimates 

a. Likely date of start of construction and likely date of completion (time 

schedule for the project to be given) 

The subject mining project will be proposed and it will be start after obtaining of 

environmental clearance & consent to operate.  

b. Estimated project cost along with analysis in terms of economic viability of the 

project. 

Small level mining activity has been carried out. 

9 Analysis of proposal (final recommendations) 

i. Financial and social benefits with special emphasis on the benefit to the local 

people including tribal population, if any, in the area. 

The mining project will create local employment to the villagers and they will probably 

get employment.  
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Quality Council of India 
 

National Accreditation Board for 
Education & Training 

 

Certificate OF Accreditation 
 

 

Creative Enviro Services, Bhopal 
 

42, Doorsanchar Colony, Near Savoy Complex, Behind UCO Bank, Bhopal- 462039 
 

Accredited as Category - A organization under the QCI-NABET Scheme for Accreditation of EIA 
Consultant Organizations: Version 3 for preparing EIA-EMP reports in the following Sectors: 

Sl. 
No. 

Sector Description 
Sector (as per) 

 Cat.  
NABET  MoEFCC  

1 Mining of minerals including opencast / underground mining 1 1 (a) (i) A 

2 Thermal power plants  4 1 (d) A 

3 Mineral beneficiation 7 2 (b) A 

4 Metallurgical industries (ferrous & non-ferrous) 8 3 (a) A 

5 Cement plants 9 3 (b) A 

6 Chemical fertilizers 16 5 (a) A 

7 
Pesticides industry and pesticide specific intermediates 
(excluding formulations) 

17 5 (b) A 

8 

Synthetic organic chemicals industry (dyes & dye 
intermediates; bulk drugs and intermediates excluding drug 
formulations; synthetic rubbers; basic organic chemicals, 
other synthetic organic chemicals and chemical 
intermediates) 

21 5 (f) A 

9 Distilleries 22 5 (g) A 

10 
Common Municipal Solid Waste Management Facility 
(CMSWMF) 

37 7 (i) B 

11 Building and construction projects 38 8 (a) B 
Note: Names of approved EIA Coordinators and Functional Area Experts are mentioned in RAAC minutes 
dated May 29, 2020 posted on QCI-NABET website. 
 
The Accreditation shall remain in force subject to continued compliance to the terms and conditions mentioned in QCI-
NABET’s letter of accreditation bearing no. QCI/NABET/ENV/ACO/20/1419 dated August 04, 2020. The accreditation 
needs to be renewed before the expiry date by Creative Enviro Services, Bhopal following due process of assessment.  

  
Sd/- 
Sr. Director, NABET                                       Certificate No.                                                Valid till  

        Dated: August 04, 2020                       NABET/EIA/2023/RA 0176                               Oct 22, 2023     
 

For the updated List of Accredited EIA Consultant Organizations with approved Sectors please refer to QCI-NABET 
website. 
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